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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH:
AT HYDERABAD

ORIGINAL APPLICATION NO.1201 of 1995

DATE OF ORDER:17.6.96

BETWEEN: | .

1. A.Gopi,
2. J.Munikrishnaiah,
3. T.Nagaiah,
4. M.Venkatasubbaiah,
5. T.Subbaiah,
6. P.Munisankaraiah,
7. P.Muni Kesava,
’ﬁ?_ﬂu 8. K.Parthasarathy,
7 : 9. B.Kumar Swamy,
B 10. M.Chinna Chengaiah;,
= 11. N.Radha Krishna,
12. N.Ramanaiah,
13. R.Chengal Rayulu,
14. T.Sreenivasulu,
15. G.Chandra,
16. M.N.Mogilappa,
17. Pundla Gangaiah,
18. Pachuri Chandraiah. .. Applicants

and

1. The General Manaéer,
South Central Railway., ' o
Secunderabad,

2. The Chief Personnel Officer,
S.C.Railway, Railnilayam,
Secunderabad,

3. The Dy.Chief Mechanical Engineer;
Carriage Repair Shop:.
Sattipally (Post) Tirupathi,
Chittoor district,

4. The Workshop Perscnnel Officer,
.~ Carriage Repair Shop;,
a? Sattipally (Post) Tirupathi,
Chittoor district. ' .. Respondents

COUNSEL; FOR THE APPLICANTS: Shri K.SUDHAKAR REDDY

q dbUNSEL FOR THE RESPONDENTS: SHRI N.V.RAMANA,SC FOR RLYS.
Sh% 8- RomaKytghwa oo, Advoceste
CORAM: A proposed Reyponalomt -

3 HON'BLE SHRI R.RANGARAJAN, MEMBER (ADMINISTRATIVE)
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JUDGEMENT

(AS PER HON'BLE SHRI R.RANGARAJAN, MEMBER (ADMINISTRATIVE)

Heard Shri K.Sudhakar Reddy, learned counsel for
the applicant and Shri V.Rajeswara Rao for Shri

N.V.Ramana, learned standing counsel for the respondents.

2, This O.A. is filed for direction to the
respondents to consider the applicants numbering 18 in
this OA for appointment in Group-D posts in the existing
vacancies and not to issue appointment orders to
substitutes to whom scréening was conducted on 6.10.95 in

terms of the letter No.T/R/P/564/Sub, dated 30.9.85.

3. This OA was admitted on 10.10.95 and interim
order was given to the effect that the respondents arei
directed "not to issue anf order regularising the
substitutes who are proposed to be screened‘as can be seen
from the Dy.CME's letter dated 19.9.95 and 30.9.95".
However, liberty was given to the respondents to take up
and complete the process of screening, but no final orders

shall be issued till further orders from this Tribunal.

4. Today the 1learned standing counsel for the
fespondents, Shri V.Rajeswara Rao for Shri N.V.Ramana
submitted that out of the 18 applicants, 12 are appointed
and rest six aré also under consideration for appointment.
Shri Sudhakar Reddy, learned counsel for the applicants
has submitted that the submissions made by the learned
standing counsellis in order and in view of the same he

wants to withdraw the OA as infructuous.
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-Sacundarabad;

The General Manager,
South Central Railway,
Secunderabad,

: The Chief Personnel 0fficar,

Sguth Central Railway, .
Railnilayam, . -

The Deputy Chief Mechanical E£nginaar,
Carriaga Repair Shop,

sattipally (Post), Tirupathi,
Chittoor District. .

The Work Shop Personnel Officer,
Carriage Repair Shop,

sattipally (Post), Tirupathi,
Chittoor Districte

One copy to Mr.K.Sudhakar Reddy, Advocates,
CAT,Hyderabad, '

One copy to Mr.N.Y.Ramana, Addl.EGSC,CAT ,Hyderabade

One copy to Library,CﬁT,Hyderabad$

One copy for duplicate. ’ /@ : '“Vﬁdg;x
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